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Purchase of Palm Oil from Malaysi 

4458. SHRI DIGAMBAR SINGH: 
Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state : 

(a) whether a high .. level delegation 
led by the Secretary of the Civil Sup-
plies Mini try, visited Kuala Lumpur 
last month to seek new and better ways 

of Ollj! lj !l! In):L from Malaysia; 
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b) if 0 outcom of the vi it; a d 

(c) th particular of the deal 
, truck? 

THE DEPUTY MINISTER IN THE 
D PARTME T OF EL CTRO ICS 
AND IN THE MINISTRY OF FOOD 
AND CIVIL SUPP IES (M.S. SA • 
J VI R 0) = (a) to (c) Ye , Sir. A 

legation led by Secretary (Civil Sup. 
plies) vi ited Malay ia to as ess the 

ituatioD in re pect of palm oil products 
like availability, price tr nd J quality 
control" imp rt strategy etc. but not 
for triking ny pecific deals. The r • 
commendation of tho delegat e wi) I b 
kept in view in making future import s. 

Misu c of Vacant Plot in ~b8nti 
iketan o)ony 

4459 . SHRI F.H. MOHSI : Will 
the Minister f W R SAD HOU-
SING be p leased to r fer to th r ply 
given t Unstarred Question o. 7 on 
the 21 ebruary J 1983 regarding misu se 
of a pI t in Shantinik tan Colony and 
state: 

(a) whether the requisite informa-
tion has ince be n collected' 

(b) if J whether he will lay it on 
the Table of th e Houso; and 

(c) if not, how long more it will 
take to do the needful ? 

THE DEPUTY MI 1ST R IN TH 
MINISTRY OF WORKS AND HOU-
SING (SHRI MOHAMMED USMAN 
ARIF) : (a) Yes. 

(b) and (c) The Department of Par-
liamentary Affairs had informed that the 
requisite information was laid on the 
Table of the Lok Sabha on 26.7.1983. 
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Di tribution or House Site amon 
Bac ward Cia 

4461. SHRI ABDUL R SHID . 
KABULI: Will the Minister of WORKS 
AND HOUSING be pleased to state : 

(a) how many plots and housing 
sHes were distributed among the b ok· 
ward classes and low income population 
under 20-Point Programme; and 

(b) how many housing sites are pro-
posed to be distributed among the de-
serving and needy persons in 1983-84 ? 

THE DEPUTY MINISTER IN THB 
MI rSTRY OF WORKS AND HOU. 
SING (SHRI MOHAMMED USMAN 
ARIF) : (a) and (b) Hou e sites are 
being allotted to rural landless workers 
(including backward classes) u·ader the 
rural hou e sites-eum-construction assi _ 
tance scheme as a part of Minimum 
Needs Programme and the 20-Point. 
Programme. During 1982-83, 10J O-7,466 ' 
house sites were al10tted in various 
States.Tb target for 1983-84 is 8;71,967 
ites. 

Unautbori ed Occupation of Essen-
tial Staff Quarter Attached to 

M. Division of CPWD 

4462. SHRIMATI OBBTA MU. 
KHERJEE : Will the Minister of 
WORKS AND HOUSING be pleased to 
'state: 

(a) the number of essential staff 
quarters attached to M. Division, New 
Delhi of c.p.w.n.; 

(b) the number of such quarters 
which are in unauthorised occupation; . 

(c) whether penal rent is being char-
ged from the unautJlorised occup'ants 
from the da.te of unauthorised occupa .. 
tion; and 

(d) if not, the rea.ons therefor. 1 




